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GENERAL ADMINISTRATION DEPARTMENT
NOTIFICATION
Dated, the 23rd August, 2025
No. GAD-B(F)4-2/2025.—In supersession of this Department Notification No. GAD-

B(F)5-1/2014 dated 05-03-2019 the Governor, Himachal Pradesh is pleased to constitute the
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Himachal Pradesh Rajput Kalyan Board under the Chairmanship of Hon’ble Chief Minister. There
will be following Official and Non-Official members in the H.P. Rajput Kalyan Board:—

OFFICIAL MEMBERS

1. Chief Secretary to the Government of H.P. Member

2. ACS/Pr. Secretary/Secretary (SJ&E) to the Government of H.P. Member

3. ACS/Pr. Secretary/Secretary (Home) to the Government of H.P. Member

4. ACS/Pr. Secretary/Secretary (Revenue) to the Government of H.P. Member

5. ACS/Pr. Secretary/Secretary (Finance) to the Government of H.P. Member

6. ACS/Pr. Secretary/Secretary (UD) to the Government of H.P. Member

7. ACS/Pr. Secretary/Secretary (RD) to the Government of H.P. Member

8. ACS/Pr. Secretary/Secretary (Personnel) to the Government of H.P. Member

9. ACS/Pr. Secretary/Secretary (Education) to the Government of H.P. Member

10. ACS/Pr. Secretary/Secretary (Industries) to the Government of H.P. Member

11. ACS/Pr. Secretary/Secretary (PWD) to the Government of H.P. Member

12. ACS/Pr. Secretary/Secretary (IPH) to the Government of H.P. Member

13. ACS/Pr. Secretary/Secretary (LAC) to the Government of H.P. Member

14. Secretary/Spl.  Secretary/ Addl. Secretary/ Joint Secretary/ Dy. Member
Secretary/ Under Secretary (GAD) to the Government of H.P. Secretary

NON-OFFICIAL MEMBERS OF H.P. RAJPUT KALYAN BOARD

1. Sh. Naseeb Singh s/o Sh. Dile Ram, Vill. Dadwal, P.O. Booni, Tehsil Nadaun, Distt.
Hamipur.

2. Sh. Sanjay Kumar s/o Late Sh. Avtar Singh, V.P.O. Bela, Tehsil Nadaun, Distt.
Hamirpur.

3. Sh. Rajeev Kumar s/o Sh. Birbal, Village Dadoh, P.O. Galore, Tehsil Nadaun, Distt.
Hamirpur.

4. Sh. Anil Kumar Dadwal s/o Sh. Bahadur Singh Dadwal, V.P.O. Deoli, Tehsil Ghanari,
Distt. Una.

5. Sh. Ashwani Kumar Singh s/o Sh. Kuldeep Singh, V.P.O. Ambota, Tehsil Ghanari,
Distt. Una.

6. Sh. Devinder Pal Singh s/o Sh. Rajinder Pal Singh, V.P.O. Saloh Beri, Tehsil Ghanari,
Distt. Una.

7. Sh. Rajeev Kumar s/o Sh. Manak Chand, V.P.O. Kiyani, Tehsil & Distt. Chamba

8. Sh. Lekh Raj s/o Sh. Diwan Chand, Vill. Sawai, P.O. Sidhot, Tehsil Churah, Distt.
Chamba.

9. Sh. Madan Bhardwaj s/o Sh. Nar Singh, V.P.O. Chandi, Tehsil & Distt. Chamba

10. Sh. Satya Prakash Thakur, V.P.O. Urtoo, Tehsil Nithar, Distt. Kull

11. Sh. Ramesh Singha, Vill. Tharog, P.O. Kandagai, Tehsil Anni, Distt. Kullu

12. Sh. Krishan Kumar Babla s/o Late Sh. Charnu Ram, Ward No. 2, Vill. Marh, P.O.
Chobin, Tehsil Baijnath, Distt. Kangra.

13. Sh. Gopal Thakur s/o Sh. Prem Chand, Ward No. 4, Vill. Balh, P.O. Harer, Tehsil
Baijnath, Distt. Kangra.

14. Sh. Subash Rana s/o Late Sh. Mahant Singh, Ward No. 4, V.P.O. Drug, Tehsil
Baijnath, Distt. Kangra, H.P.

15. Sh. Bhag Singh Thakur, Ex-Pradhan Bagli, V.P.O. Bagli, Tehsil Dharamshala, Distt.
Kangra.

16. Smt. Urmil Rana, Ex-BDC, Vill. Lower Barol, PO & Tehsil Dharamshala, Distt.
Kangra.
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17. Sh. Saurav Thakur s/o Sh. Rajinder Singh, V.P.O. Maned, Tehsil Dharamshala, Distt.
Kangra.

18. Sh. Iqwal Singh s/o Late Sh. Bir Singh, V.P.O. Ichhi, Tehsil & Distt. Kangra

19. Sh. Vijay Kumar Minash s/o Sh. Sher Singh, Minash Basti, V.P.O. Tiara, Tehsil &
Distt. Kangra.

20. Sh. Vineet Singh Bhandari, s/o Sh. Jaswant Singh Bhandari, V.P.O. Kulthi, Tehsil &
Distt. Kangra.

21. Sh. Dinesh Kumar s/o Sh. Narpat Ram, Vill. Seri, P.O. Somnachani, Tehsil
Balichowki, Distt. Mandi.

22. Sh. Divesh Kumar s/o Sh. Nek Singh, V.P.O. Kholanal, Tehsil Balichowki, Distt.
Mandi, H.P.

23. Sh. Ghanshyam s/o Sh. Ram Singh, Village Seri, P.O. Somnachani, Tehsil Balichowki,
Distt. Mandi.

24, Sh. Kushwant Thakur s/o Sh. Puniya Singh, Village Thata, P.O. Ghaniar, Tehsil
Balichowki, Distt. Mandi.

25. Sh. Teja Singh, Village Thachdhar, P.O. Gadagusain, Tehsil Balichowki, Distt. Mandi

26. Smt. Urmila w/o Sh. Pawan Kumar, Village Kau, P.O. Panjain, Tehsil Balichowki,
Distt. Mandi.

27. Sh. Huteshwar s/o Sh. Roop Singh, V.P.O. Ghat, Tehsil Balichowki, Distt. Mandi

28. Sh. Dhyan Chand Patial, V.P.O. Naura, Tehsil Dheera, Distt. Kangra

29. Sh. Sandeep Thakur, Vill. Baskehad, Daroh, Tehsil Palampur, Distt. Kangra

30. Sh. Akshay Pathania, Vill. Malag, P.O. Malnu, Tehsil Palampur, Distt. Kangra

31. Sh. Ramesh Thakur, Village Behdala, Bharolian Kalan Road, Tehsil & District Una,
H.P. 94183-39175.

32. Sh. Bhupinder Singh s/o Gurdass Ram, Village Arniala Upeer , Tehsil & District Una,
H.P. 94592-11122.

33. Sh. Vishal Thakur s/o Sh. Sham Thakur (Ex. Pradhan), Village Basoli, Tehsil &
District Una, H.P. 98161-50007.

34, Sh. Jaswant Mehta, VPO Panjai, Tehsil Balichowki, Distt. Mandi, HP. 82197-94051

35. Sh. Mohar Singh, Village Manghar, P.O. Jarol, Tehsil Thunag, Distt. Mandi, H.P.
98168-93781.

36. Sh. Raj Kumar s/o Sh. Ritu Ram, Village Bajehal, P.O. Shivthana, Tehsil
Bagachanogi, Distt. Mandi 82193-47217.

37. Sh. Ajay Pal s/o Sh. Devi Singh Pal, V.P.O. Garsa, Tehsil Bhunter, Distt. Kullu, H.P.
70183-55479.

38. Sh. Rakesh Kumar s/o Sh. Yashpal, Village Bagga, Tehsil Banjar, Distt. Kullu, H.P.
98570-13357.

39. Sh. Gopal Singh s/o Sh. Surju Ram, V.P.O. Bakhrot, Tehsil Karsog, Distt. Mand.

40. Sh. Ramesh Kumar s/o Sh. Lal Chand r/o Kehru, P.O. Chauridhar, Tehsil Karsog,
Distt. Mandi.

41. Sh. Pawan Kumar s/o Sh. Hira Singh r/o Baral, P.O. & Tehsil Karsog, Distt. Mandi

42. Sh. Vinod Kanwar r/o Village Riwag, P.O. Pharal, Tehsil Kumarsain, District Shimla

43. Sh. Diwan Chandel R/o Village Sablog, P.O. Shari Matiana, Tehsil Theog, District
Shimla, Mob. No. 94183-10601.

44, Sh. Dinesh Thakur r/o Village Nanja, P.O. Kirti, Tehsil Kumarsain, District Shimla,
Mob. No. 70188-11945.

45, Sh. Ravinder Kumar, s/o Tulla Ram, Village Chob, P.O. Chobtali, Tehsil Rajgarh,
District Sirmaur, Mob. No. 98165-10012.

46. Sh. Vikram Singh, s/o Mohan Singh, V.P.O. Naina Tikkar, Tehsil Pachhad, District
Sirmaur, Mob. No. 98169-35080.

47. Sh. Surjit Singh, Village Chaneen, Post Office Barota, Tehsil Ghumarwin, District
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Bilaspur.

48. Sh. Pawan Jamwal, Village Kayari (Abdhanighat), Post Office & Tehsil Ghumarwin,
District Bilaspur.

49, Sh. Surinder Singh, Village Bagetu, Post Office Hambot, Tehsil Ghumarwin, District
Bilaspur.

50. Sh. Veer Singh s/o Sh. Ram Lal Rana, V.P.O. Dharwas, Tehsil Pangi, Distt. Chamba
(HP) Pin Code 176323.

51. Sh.Harnam Singh Pathania s/o Sh. Vishamber Pathania, Village Lahal, P.O. Khani,
Tehsil Bharmour, Chamba.

52. Sh. Dina Nath s/o Sh. Gigda Ram, Village Malkota, P.O. Bharmour, Chamba

53. Sh. Rana Partap Singh (Mob. No. 98727-70711) s/o Sh. Gurcharan Singh r/o V.P.O.
Thakurdwara, Tehsil Indora, Distt. Kangra.

54. Sh. Dipak Mankotia, Village Hagwal, P.O. Lodhwan, Tehsil Indora, Distt. Kangra

55. Sh. Manjeet Thakur, V.P.O. Rajakhasa, Tehsil Indora, Distt. Kangra

56. Sh. Kishori Lal s/o Sh. Gulab Chand, Village Sukka Reur, P.O. Reur, Tehsil Balh,
District Mandi, H.P. 175023.

57. Sh. Devinder Kumar Thakur s/o Sh. Bhup Singh, r/o Hawanu, P.O. Sighyani, Tehsil
Balh, District Mandi, H.P. 175008 Mobile No. 94184-90090.

58. Dr. Sita Ram Verma s/o sh. Lekh Ram, Village Soera, P.O. Balt, Tehsil Balh, District
Mandi, H.P., 98168-00252.

59. Sh. Kapil Verma S/o Mohan Lal Verma, V.P.O. Rewalsar, Tehsil Balh, District Mandi,
H.P. 175023.

60. Retd. Capt. Sh. Balwant Singh s/o Sh. Prabhdayal, V.P.O. Baragram, Tehsil Dhatwal,
Distt. Hamirpur, HP 98053-74845.

61. Retd. Capt. Sh. Piar Singh s/o Sh. Gian Singh, Village Raili, P.O. Raili Jajri, Tehsil
Dhatwal, Distt. Hamirpur, H.P. 82199-03823.

62. Sh. Bhupender Singh s/o Sh. Mohinder Singh, Village Mehre, Tehsil Barsar, District
Hamirpur, HP 94180-74761.

63. Sh. Bakhtawar Singh s/o Sh. Amar Singh V.P.O. Baragram, Tehsil Dhatwal, Distt.
Hamirpur, H.P. 70188-57250.

64. Sh. Devender Singh s/o Sh. Gian Singh Village Ambehri, P.O. Tipper, Tehsil Barsar,
District Hamirpur, H.P. 98771-71762.

65. Sh. Kuldeep Thakur s/o Sh. Arjun Singh Village Sidhpur, P.O. Bhota, Tehsil Barsar,
District Hamirpur, H.P. 82194-64693.

66. Sh. Babu Ram s/o Sh. Lachhi Ram, Village Deedbagar, P.O. Panar, Tehsil Dadahu,
Distt. Sirmour, H.P. 98161-77217.

67. Sh. Hem Raj s/o Sh. Sahi Ram, Village Kita, P.O. Lana Cheta, Tehsil Nohradhar,
Distt. Sirmour, H.P. 9805766609.

68. Sh. Kuldeep Patial, V.P.O. & Tehsil Rakkar, Distt. Kangra, H.P. 78761-81378

69. Sh. Barinder Singh, (Bilu) V.P.O. Gamroor, Tehsil Jaswan, Distt. Kangra, H.P.
98167-62834.

70. Sh. Rajesh Kumar, Village Jakhder, P.O. Jourbar, Tehsil Jaswan, Distt. Kangra, H.P.
98051-7059.

71. Sh. Subhash Rana s/o Late Sh. Shyam Singh Rana, Village Balla, P.O. Rakh, Tehsil
Palampur, Distt. Kangra, H.P.

72. Sh. M.S. Rana s/o Late Sh. Rulia Singh Rana, H.No. 850, Cottege Bridge View,
College Galli, W. No. 3, M.C. Palampur, Kangra, H.P.

73. Sh. Rajinder Singh Jaryal s/o Late Sh. Ram Singh, Snow view Residential Colony,
Bandla Har, Palampur, Kangra, H.P.

74. Sh. Sanjay Kumar s/o Sh. Nekram V.P.O. Gyun, Tehsil Dharampur, Distt. Mandi, H.P.
98160-80955.
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75. Sh. Prakash Chand s/o Sh. Ludder Sing Village Bag, P.O. Garodu, Tehsil Dharampur,
Distt. Mandi H.P. 9418008971.

76. Sh. Ritesh Thakur s/o Sh. Ranjeet Singh, Vill. Jandhroo Khurd, P.O. Jandhroo Kalan,
Tehsil Dharampur, Distt. Mandi HP78760-10780.

77. Sh. Omkar Singh s/o Sh. Madho Singh, Vill. Gothali, P.O. Udaipur, Tehsil & Distt.
Chamba, H.P. 94184-791600.

78. Sh. Sudershan Thakur, Village Karian, P.O. Hardaspura, Tehsil & Distt. Chamba, H.P.
96256-08000.

79. Sh. Naresh Rana, Mohalla Surara, Tehsil & Distt. Chamba, H.P. 88945-00580

80. Sh. Manjeet Rana, Mohalla Surara, Tehsil & Distt. Chamba, H.P.

81. Smt. Devyanti Thakur w/o Sh. Mathura Dass, V.P.O. Chambi, Tehsil Sungernagar,
Distt. Mandi.

82. Sh. Sanjay Thakur s/o Sh. Shiv Ram, Vill. Nakrwari, P.O. Shilnu, Tehsil Chachyot,
Distt. Mandi.

83. Sh. Nirmal Singh s/o Sh. Ganga Ram, Vill. Saryach, P.O. Jhach, Tehsil Chachyot,
Distt. Mandi.

84. Sh. Geeta Ram Thakur, Village Jethna, P.O. Chail, Tehsil Kandaghat, Distt. Solan,
H.P.

85. Shri Sushant Thakur s/o Shri Jagdish Singh Thakur, Village Koti Kalan, P.O. Galanag,
Tehsil and Distt. Solan.

86. Sh. Pitamber Singh, Village Dak, P.O. Dhahab, Tehsil Fatehpur, District Kangra

87. Sh. Ajay Singh Bahadpur, Village Bharan, P.O. Baruna, Tehsil Fatehpur, District
Kangra.

88. Sh. Gagan Singh, Village Badaal, P.O. Nangal, Tehsil Fatehpur, District Kangra

89. Sh. Kewal Raj Verma, Village Sandoa, P.O. Dharogra, Sub-Tehsil Jalog, Distt. Shimla

90. Sh. Devinder Thakur, Village Sangti, PO Jubberhatti, Tehsil & Distt. Shimla, H.P.

91. Sh. Jagdish Thakur, Village Patina, PO Jubberhatti, Tehsil & Distt. Shimla, H.P.

92. Sh. Bikram Singh s/o Sh. Harnam Singh r/o Village Jharoli, P.O. Kherian, Tehsil
Nurpur, District Kangra, H.P.

93. Sh. Pritam Singh Manhas s/o Sh. Mehar Chand R/o V.P.O. Nagni, Tehsil Nurpur,
District Kangra, H.P.

94. Sh. Vasudev Singh Rana R/o Village Kandi, P.O. Bhugnara, Tehsil Nurpur, District
Kangra, H.P.

95. Sh. Rameshwar Thakur r/o Village Obna, P.O. Poabo, Tehsil & Distt. Shimla, H.P.

96. Sh. Gian Thakur r/o Village Saria, P.O. Baldeyan, Tehsil & Distt. Shimla,H.P.

97. Sh. Vijay Verma r/o Village Noha, P.O. Dubloo, Tehsil Junga, Distt. Shimla, H.P.

98. Sh. Hari Ram Shastri, Village Koti, P.O. Koti Bounch, Tehsil Shillai, Distt. Sirmour,
H.P.88945005253.

99. Sh. Ramesh Tomar, V.P.O. Shillai, Tehsil Shillai, Distt. Sirmour, H.P. 98054-18858

100. Sh. Raghubir Kapoor, Vill. Pamta, P.O. Shawga, Tehsil Kamrau, Distt. Sirmour, H.P.
98162-16055.

101. Sh. Karam Chand Sharma, Vill. Jassana, Tehsil Bangana, Distt. Una

102. Capt. Raghuveer Singh, Vill. Mandli, Tehsil Bangana, Distt. Una

103. Sh. Vijay Thakur, Village Chatara, Tehsil Bangana, Distt. Una

104. Sh. Desh Raj Thakur s/o Sh. Tek Chand, Vill. Brangol, P.O. Bhalan, Distt. Chamba.
Mob. No. 8894312729.

105. Sh. Ajay Thakur Advocate s/o Sh. Sadhu Ram, Vill. Jandrera, P.O. Simni. Distt.
Chamba. Mob. No. 82686 55555.

106. Sh. Sunil Rana s/o Late Sh. Garib Dass, V.P.O. Banikhet. Distt. Chamba. Mob. No.

9816605702.
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107. Sh. Anirudh Singh Bist, Constituency Rampur, Distt. Shimla.

108. Sh. Balbir Thakur, Village Nanaseri, P.O. & Tehsil Nankhari, Distt. Shimla

109. Sh. Onkar Rana, V.P.O. Bhanala, Tehsil Shahpur, Distt. Kangra

110. Sh. Goverdhan Thakur, V.P.O. Rajol, Tehsil Shahpur, Distt. Kangra

111. Sh. Narinder Thakyal, Village Dadyala, P.O. Charri, Tehsil Shahpur, Distt. Kangra

112. Sh. Mahender Singh Rana, Retd, Tehsildar, Vill. Dramnala, P.O. Dhullara, Tehsil
Sihunta, Distt. Chamba.

113. Sh. Sher Singh Chambial, Ex-Pradhan and Ex-Director, HP State Agri. Dev. Bank,
Village Kudnu, P.O. Chowari, Tehsil Chowari, Distt. Chamba.

114. Sh. Dalbir Singh Chauhan, Retd. Supderintendent, D.C. Office Chamba, Village
Dharna, P.O. Tundi, Tehsil Sihunta, Distt. Chamba.

115. Sh. Manoj Thakur s/o Late Sh. Ramesh Chand W/No. 03, Sujanpur, Distt. Hamirpur

116. Sh. Raj Kumar s/o Late Sh. Jai Singh, Vill. Kachh, P.O. Bir Begehra, Tehsil Sujanpur,
Distt. Hamirpur.

117. Sh. Lal Singh Rana s/o Sh. Sant Ram, R/o Village Hiran, P.O. Kohala, Tehsil
Jawalamukhi, Distt. Kangra.

118. Sh. Madan Gopal s/o Sh. Jagat Singh r/o Vill. Lalwara, P.O. Kohala, Tehsil
Jawalamukhi, Distt. Kangra.

119. Sh. Parveen Rana s/o Late Capt. Roop Singh, Village Rukwal Lahar, P.O. Ghallaur,
Tehsil Jawalamukhi, Distt. Kangra.

120. Sh.Sunil Rana s/o Sh. Kehar Singh r/o Village Kotu Dhorrian, P.O. Majheen, Tehsil
Khudian, Distt. Kangra.

121. Sh. Baldev Singh s/o Sh. Raghuvir Singh, Village Pukhu, P.O. Lagru, Tehsil Khudian,
Distt. Kangra.

122. Sh. Babu Ram s/o Sh. Bogar, Ram r/o Village Sudar Lahar, P.O. Mahadev, Tehsil
Khudian,Distt. Kangra.

123. Sh. Shakti Chand Dhawala (Dehra), Distt. Kangra

124. Sh. Suraj Singh s/o Sh. Vyas Dev, Bhangoli, (Dehra), Distt. Kangra. Mob.
No. 9805928881.

125. Sh. Vijay Kumar Dhaunta (Dehra), Distt. Kangra. Mob. No. 7807575370

The tenure of the Board shall be 3 years from the date of constitution of the board.

The term and conditions for granting TA/DA to the non-official members of the board will

be the same as issued from time to time by the Government.

By order,

Sd/-
Secretary (GAD) .
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In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Bhoranj,
Distt. Hamirpur, Himachal Pradesh

1. Deepak Sharma s/o Sh. Ashok Kumar, Village Sasal, P.O. Amman, Tehsil Bhoranj,
Distt. Hamirpur (H.P.) aged 25 years old.

2. Khushboo Sharma d/o Sh. Durga Ram Sharma, Village Barshani, P.O. Barshani,
Tehsil Manikaran, District Kullu (H.P.) aged 18 years old .. Applicants.

Versus

General Public

Subject.— Notice of Intended Marriage.
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Sh. Deepak Sharma and Khushboo Sharma have filed an application u/s 5 of Special
Marriage Act, 1954 alongwith affidavits and supporting documents in the court of undersigned in
which they have stated that they intend to solemnized their marriage within next three calendar
months.

Therefore, the general public is hereby informed through this notice that if any person
having any objection regarding this marriage, may file the objection personally or in writing, before
this court on or before 28-08-2025. In case no objection is received by 28-08-2025, it will be
presumed that there is no objections to the registration of the above said marriage and the same will
be allowed accordingly.

Issued today on 23-07-2025 under my hand and seal of the court.

Seal. Sd/-
Marriage Officer-cum-S.D.M.,
Sub-Division Bhoranj, Hamirpur (H.P.).

In the Court of Marriage Officer-cum-Sub-Divisional Magistrate, Bhoranj,
Distt. Hamirpur (H. P.)

1. Ajay Kumar s/o Sh. Dharam Chand, Village & P.O. Bhoranj, Tehsil Bhoranj, District
Hamirpur, aged 26 year old.

2. Smt. Palak Dhiman d/o Jagdish Raj, Village Upper Dadh, P.O. Dadh, Tehsil Palampur,
District Kangra (H.P.) aged 23 years old .. Applicants.

Versus
General Public

Ajay Kumar s/o Sh. Dharam Chand, Village & P.O. Bhoranj, Tehsil Bhoranj, District
Hamirpur, aged 26 year old & Smt. Palak Dhiman d/o Jagdish Raj, Village Upper Dadh, P.O.
Dadh, Tehsil Palampur, District Kangra (H.P.) aged 23 years old have filed an application
alongwith affidavits in this court under section 16 of Special Marriage Act, 1954 (Central Act) as
amended by the Marriage Laws (Amendment Act 01, 49 of 2001) that they have solemnized their
marriage ceremony on dated 09-06-2025 at Navahi Mata Mandir Sarkaghat, Distt. Mandi (H.P.) as
per Hindu Rites and Customs and they are living together as husband and wife since then. Hence
their marriage may be registered under Special Marriage Act, 1954.

Therefore, the general public is hereby informed through this notice that any person who
has any objection regarding this marriage can file the objection personally or in writing before this
court on or before 04-09-2025. After that no objections will be entertained and marriage will be
registered accordingly.

Issued today on 01-08-2025 under my hand and seal of the court.

Seal. Sd/-
Marriage Officer-cam-SDM,
Bhoranj, Distt. Hamirpur (H.P.).
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In the Court of Naib Tehsildar-cum-Executive Magistrate Dhatwal at Bijhari,
Distt. Hamirpur (H.P.)

In the matter of :

Gautam Chand
Versus
General Public
Notice to the General Public.

Gautam Chand s/o Bakshi Ram, r/o Village Gharyani Takralan, P.O. Lafran, Tehsil
Dhatwal at Bijhari, Distt. Hamirpur (H.P.) has applied in this office for the entry of his date of birth
which has taken place on 04-08-1978 but due to ignorance the same could not be entered in the
record of Gram Panchayat Jamli. The applicant in support of the facts of the event has submitted
the requisite documents and the same have been perused accordingly.

General public is hereby informed through this notice that if anyone has any objection
regarding the entry of date of birth of the applicant i.e. 04-08-1978, they can either in person or
through counsel can file their objections before the undersigned within 30 days from the issue of
this publication, otherwise the matter shall be proceeded further accordingly.

Issued under my hand and seal of the court on 19-08-2025.
Seal. Sd/-

Executive Magistrate,
Dhatwal at Bijhari, District Hamirpur (H.P.).
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CORRECTION OF NAME

I, Sumu Ram s/o Sh. Durga, r/o Villlage-cum-P.O. Kot, Tehsil Chachiot, District Mandi
(H.P.) declare that my name Somu Ram wrongly entered in Aadhar Card No. 2448 2822 7056.
Correct name is Sumu Ram concerned note.

SUMU RAM

s/0 Sh. Durga,

r/o Villlage-cum-P.O. Kot,

Tehsil Chachiot, District Mandi (H.P.).
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CHANGE OF NAME

I, Prithi Chand s/o Sh. Hardyal Singh, r/o Villlage Karah, P.O. Kot, Tehsil & District
Hamirpur (H.P.) declare that I have changed my name from Prithvi Chand to Prithi Chand for all

purposes in future. Please note.

PRITHI CHAND

s/o Sh. Hardyal Singh,

r/o0 Villlage Karah, P.O. Kot,
Tehsil & District Hamirpur (H.P.).

CORRECTION OF NAME

I, Man Dassi w/o Sh. Khayal Chand, r/o Villlage Thaboli, P.O. Olwa, Tehsil Anni, District
Kullu (H.P.) hereby declare that my correct name in all Government Documents is Man Dassi,
whereas in my Aadhar Card No. 6922 0557 2099 it is incorrectly mentioned as Dassi Devi. |
request that the same be corrected to Man Dassi. All concerned please note.

MAN DASSI

w/o Sh. Khayal Chand,

r/o0 Villlage Thaboli, P.O. Olwa,
Tehsil Anni, District Kullu (H.P.).

CORRECTION OF NAME

I, Jagdev Singh s/o Late Sh. Jitember Singh, r/o V.P.O. Nathpa, Tehsil Nichar, District
Kinnaur (H.P.) declare that in my daughter's Aadhar Card her name is wrongly entered as Arkita

which should be corrected as Arkrita. Please correct this.

JAGDEV SINGH

s/o Late Sh. Jitember Singh,
r/o V.P.O. Nathpa,

Tehsil Nichar, District Kinnaur (H.P.).



5080 IIoTu3, AT UQ, 28 MR, 2025 /06 HIEUS, 1947
CHANGE OF NAME

I, Promila Devi w/o Sh. Ranjeet Singh, r/o Village Patehar, P.O. Nehri, Tehsil Amb, District
Una (H.P.) declare that I have changed my name from Priyanka to Promila Devi. All concerned

please note.

PROMILA DEVI

w/o Sh. Ranjeet Singh,

r/o Village Patehar, P.O. Nehri,
Tehsil Amb, District Una (H.P.).

CHANGE OF NAME

I, Heera Devi d/o Sh. Mehar Chand, r/o Ward No. 5, Village Jayaan Graan Jana (24/46)
Kullu (H.P.) has declared that I have changed my name from Heera Devi to Manvi Thakur. All

concerned please note for future.

HEERA DEVI
d/o Sh. Mehar Chand,

r/o Ward No. 5, Village Jayaan Graan Jana (24/46) Kullu, (H.P.).

CHANGE OF NAME

I, Surma Devi w/o Sh. Devinder Singh, r/o Village Chambu, P.O. Jadoli, Tehsil Nirmand,
District Kullu (H.P.)-172023 declare that in my daughter's Aadhar Card her name is wrongly
entered as Annal Thakur, which should be corrected as Anjal Thakur. Please correct this.

SURMA DEVI

w/o Sh. Devinder Singh,

r/o Village Chambu, P.O. Jadoli,
Tehsil Nirmand, District Kullu (H.P.).

CHANGE OF NAME

I, Anjana Devi w/o Sh. Ramesh Chand, r/o Village Behar, Ward No. 7, P.O. & Tehsil
Sarkaghat, District Mandi (H.P.) declare that in my Aadhar Card my name is wrongly entered as
Veena Devi which should be corrected as Anjana Devi. Please correct this.

ANJANA DEVI

w/o Sh.Ramesh Chand,

r/o Village Behar, Ward No. 7,

P.O. & Tehsil Sarkaghat, District Mandi (H.P.).
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CHANGE OF NAME

I, Sant Ram s/o Sh. Lachhi Ram, r/o Village Dudana, P.O. Sujhaila, Tehsil Arki, District

Solan (H.P.) declare that I have changed my daughter's name from Bandhna (Old Name) to
Vandana (New Name). Concerned note.

SANT RAM

s/o Sh. Lachhi Ram,

r/0 Village Dudana, P.O. Sujhaila,
Tehsil Arki, District Solan (H.P.).
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